
BEFORE  
HON’BLE MR. JUSTICE S.R. SEN 

WP(C) No. 323 of 2011 
 

26.02.2014 
 
  Heard Ms. M. Mahanta, learned counsel who submits 

that, the petitioners’ counsel Mr. S. Chakravarty is unwell, hence 

he could not appear before the court and sought time. 

  Also heard Mr. H.S. Thangkhiew, learned Sr. counsel, 

Mr. K. Khan, learned counsel for the State and Mr. B.K. Das, 

learned counsel for respondents No. 11 to 18. 

  Considering the submission advanced by the learned 

counsel for the petitioner Ms. M. Mahanta, the matter is 

adjourned as other learned counsels have no objection. 

  As prayed for, list this matter after 2(two) weeks. 

 

 

                                                                                    

                                                                                         JUDGE 

 

D. Nary 

 


